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[English] 

Autonomous Status to Colleges 

4814. SHRI ARJUN CHARAN SETHI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

. 
(a) whether several State Governmens 

have sent proposals ~o the Union Govern-
ment for grant of autonomous status to the 
colleges in their resf:'8ctive States; 

MlNlSmV OF HtlMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF ECUCA-
TION AND DEPARTMENT OF CULTURE 
(KUMAR I SELJA): (a) to (c). According to 
the Info.rmatlon fumlstied by UGC. the-
Commission has a proposal to set ~p an 
Inter-University Ce~tre for Information and 
Library netWork (INFLIBNET) to promote 
computeri~atlon ot University libraries In-
cluding those of Sanskrit Universities In a 
phas9d manner. The objective of the pro-
posal is to facilitate access to journals and 
research papers among scholars all overthe 

(b) if so, the details thereof, State-wise; country. 
and 

(c) the steps being tak8n by the Govern-
ment In this regard? 

THE DEPUTY MINISTER IN THE 
MINISTERV OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CUL TURE(KUMARI SELJA): (a) to (c). The 
Information it being collected and will be laid 
0.0 the Table of the House. 

LInking of sanskrit Universities wIth 
Computer Network 

4815. SHRI RAJVEER SI~GH: Will the 
minister of HUMAN RE~URCE DEVEL-
OPMENT be pleased to state: 

(a) whether there is any proposal to link· 
all th, Sanskrit Uni·,ersities with the Com-
puter network on the line of IITs; 

(b) if so, the details thereof; and 

(C) If not, the reasons therefor: 

THE DEPUTY MINISTER IN THE 

[ Translation] 

Regulalsatlon of Encroached Land 

4816. SHRI RAMESHWAR PATI· 
DAR: 

. SHRIMATI SUSEELA 
GOPALAN: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether the Government have re-
ceived proposals from various State Gov-
ernments regarding regluarisation of en-
croached forest lands; 

(b) if so, the details thereot,.State-wise; 
and 

(c) the action taken by the Govemment 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENViRONMENT AND FOR· 
ESTS (SHRI KAMAL NATH): (a) Yes, Sir. 

(b) and (c). A statemept is attached 
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